$~30
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ CRL.REV.P. 1155/2023 CRL.M.A. 29526/2023

SALIM MALIK @MUNNA ... Petitioner

Through:  Ms. Nitya Ramakrishnan, Sr. Adv Mr.
Archit Krishna, Ms. Tamanna Pankaj
Ms. Priya Vats and Ms. Stuti Rai,
Advocates.

Versus

STATE (NCT OF DELH) ... Respondent
Through:  Mr. Daksh Pandey, Advocate for Mr.
Madhukar Pandey, SPP along with

Mr. Aviral Bansal, Advocate.

CORAM:
HON'BLE MR. JUSTICE ANISH DAYAL
ORDER
% 09.10.2024

1. In view of the Full Court Reference, list on 18" October, 2024.
2. Order be uploaded on the website of this Court.

ANISH DAYAL, J
OCTOBER 9, 2024/RK

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 06/08/2025 at 12:19:54



